NOTICE

Pursuant to the orders dated 30.01.2017 passed by Hon'ble Mr.
Justice Rajesh Bindal, Hon’ble Chairman, Computer Committee a training
program to make members of the Bar familiar with the procedure of
paperless court, is being conducted on daily basis in the Court room no. 64
from 12.00PM to 1.00PM and 2.00PM to 3.00PM. Advocates are requested to

participate as per their convenience.
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